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On the mentioning by the counsel for the Corporate Debtor, the case is taken
up out of turn. The learned counsel expressed that keeping in view the further
clarification being sought for by this Tribunal, it would be appropriate to issue a
fresh notice to the petitioner also. Therefore, some other date for further hearing may

be fixed.

In view of this, the registry is directed to issue a notice to the petitioner for

clarification and further argument.

Hence, the matter be listed on 20" November, 2017.
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